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.MR.: CHAIRMAN : You see, the. main
question is about the NRI proposal.

*SHRI CHATURANAN MISHRA

This ~ is™ about committed loans....
(Intérruptions). ... Sir, you give me a
hearing. If they are utlising the NRI

loans or-any othér loans and if there are.

committed loans available with the Energy

Ministry, I .am oaly asking why they are -

not utilizing them. The Min'ster is correct
when he says that he wants 1o appraise the
situation. But my request is that, in that
case, this question should be kept for the
rext day meant for the Ministry.

"SHRI VISHVIIT P. SINGH : Sir, the
majn question relates to fresh NRI pro-
posals and, therefore, -this question does
not arise out of it....(Interruptions)..

. SHRI"VIREN J. SHAH :
question relates to the Western power
sitnation and it relates to it and ijt is
relevant. . : (Interruptions) . .

Sir, th’s

SHRI VISHVIIT P. SINGH : It does
not Trelate” to the NRI proposals.. ...
(Interruptions) . . ..

,MR. CHAIRMAN : I would suggest
that the honourab]c Member may ask a
separale question about the unused lcans,
but not on this....(Interruptions). .

. SHRI DIPEN GHOSH : Sir, it is true
that the main question is about the NRI
proposals. But for consideration of theNRI
propcsals, the funds already available and
not utilized will have to be taken into
account. So, his question is relevant....
(Interruptions) . . ..

. ,_'MR., CHAIRMAN : In that case, he
must ask another question about the
Power Min'stry. This question does not
relate to that. I am sorry, he has to ask
another question on that subject itself.

SHRI CHATURANAN MISHRA
You are free to decide it..(Interruptions)
' MR. CHAIRMAN

Yes, Mr.
Charan Singh. N
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MR. CHAIRMAN : [ am sorry, this
also outside the mar question. Too
many supplementaries are outside the
main question. Therefore, I go to the
next question. Question No. 122,

—

Export of Cotton

#122. SHRI SARADA MOHANTY }:

SHRI SOM PAL : Wil the
Minister of TEXTILES be pleased to
refer to the answer to Unstarred Question
3552 given ‘n the Rajya Sabha on the
23rd March, 1993 and state :

(a) what quantity of cotton has been
released to be exported so far during the
current Crop season;

(b) the date when this release was
announced and what are the names of
the agencies that have been designated to
handle these;

(¢) whether Government
release further quantities
export and;

propose to
of cotton for

(d) if so, what are the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (Shri G.
Venkat Swamy) : (a) to (d) A state-
ment js la'd on the Table of the House.

STATEMENT

Shiv
- ! Mohanty. e eyt

! (a) During the cotton scason 1992-93,
Government has released 2 quantity of
114,955 lakh bales of colton for export

b

TThe. quesnon was. actually .asked on
the floor.of the House by Shri. Sarada
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(b) This queatz nf 14955 lakh bales
was announced on 7 different dates from
21-9-92 to 6-2-93. Except for 1,25 lakh
bales of Bengal Deshi veriety and yellow
pickings which were open to all exporters,
the rema'ning quantities were released in
favour of institntions like Cotton Corpo-
ration of India, various States Co-operative
Marketing Federations and the National
Agriculture Co-operative  Marketing Fe-
deration.

(¢) and (d) While releasing the cotton
for export, Government keeps in mind the
factors like stabl'sation of prices in the
domestic market, provison of remunerative
prices to cotton growers and need to
maintain India’s presence in the inter-
national market as a stable supplier of
cotton. Government also tries to sirike a
careful balance between the ’nterests of
the cotton farmers on the one hand and
the hendlcem weavers and the textile in-
dustry on the other. The Government
keeps a closc waich on the gemeral cotton
sittalivn, and the movemcuts of market
piwwss of cotton and cottyn varn o deser-
mine the need, quantam and timing of
vejzases of cotton for exnorts.

SHRI SARADA MOHANTY Sir, 1
would like to know from the honourable
Minister whether it ‘s a fact that prices
of cotton, particularly of long-staple cotton,
arc falling steeply and that cotton has
been selling at prices varying from
Rs. 850]- to Rs. 950|- per quintal as agajnst
a price of Rs. 1450]- during priveous
vear. There ‘s an apprehension that be-
cause of the falling prices, a large area
under cotton is being shifted to the other
creps thereby leading to a  reduction in
the coflton-growing area and also in the
proeduction of cotion in the com'ng season.

I would like to know from the honour- |
2Be Min'ster what the reasons are fori‘z
such a steep fall in the prices of cotton |
and what s'eps are being taken by the
Government to sec that the farmers do |
not switch over - to other ecrops from
cotton. : o
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opening balance in 1992-93 was 32.78
lakh bales. The production 's 122 to 124
lakh bales. The total s 156.782 lakh
bales. The mill consumption is 105 lakh
bales and non-mill consumption is 8 lakh
bales. Export is 14.955 lakh bales. The

total is 127955 1lakh bales. The
closing stock is 26.825 lakh bales. I am
givng this information to vyou. The

monthly mill consumption. ...

SHRI SOM PAL : Sir, this is not the
information that he was wanting. He just
wanted to know whether the prices have
fallen and what the reasons are. There is
an apprehensicn that acreage will be
shifted. What are you going to do in that
regard ?
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SHRI SOM PAL : gaAmfg ,....

MR. CHAIRMAN : Your time will
come. Please do sit down. Your time for
the supplementary will come. Then you
can ask. You are the next man.

Moo, gwE EEE AT, S w9 mEw
34 A 50.35 WAEG F, 7-797 W A
g 32.60 fawa & AT WE AT g I
qhT WAF-114, TT. 4T -27. 32 9@ §
F o, €@ ©wE-5 27.32 @, . @
TH 32, FAEH 67.35 q@T AAE, a6
EE AT G & | TR FET W A a9
e A

MR. CHAIRMAN : Second supplemen-
tary.

SHRI SARADA MOHANTY : Sir, hs
has not given proper answer to my earlier



SO R e BEAGLNS D Wil

11 Gral Quastions RATEA SABHA]L “to'Quettons 12

question. My second supplementary s
wheather it.is.a fact that last year there was
a steep hike in the yarn price snd the rea-
son gven by the yarn produciug mills was
the ‘high price of cotton. Th's year, the
cotton price has been coming dawn very
heavily but the yarn price has not.been re-
duced. As such the handloom industry is
facing a serious crisis on ‘that .account.
What are the reasons for this phenomenon ?
What steps are the Government tzking to
get the yarn price reduced and making jt
available to the handloom weavers .at .a
reasonzable price ?°
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MR. CHAIRMAN : He wants specific

dates.

-SHRI"SOM‘PAL -; This:is :miy ‘original

question and ‘he has:not answered.
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How much quantity of cotton have you
roloased: for: exports and’ on- what dates ?
Thatris: all. There is nothing else: AllL the
information that you have given now is
alteady: with' me. 1 do not need that. I

only want to: know- the exact dates and |

the- quantity- which- you have- rel¢ased  for
export this year. Mr. Chairman; I need your

protection. They have  beeome habitual of

giving evasive replies and distorting facts.

MR. CHAIRMAN : The Minjster has
actually got. this information. Have: you
got it ?

SHRI"G. VENKAT SWAMY :
give yon the information.,

1 will

On 21-9:92—2 lakh bales to. Maharashtra
Federation.

Gh 10-10-92—5.25" lakh bales to.Cptton
Corporation of Ifdia.

On 14 10-92—0.27 lakh hales to Nepal
through Cpttan Cbdrpora:
tion- of " India.

On 27314:92:~-2.35 lakh: bales :

50,000 bales to Maharashtra
Fedération;

30,000 bales. to Gujaoé]

[4:0dae 169,

Federation;

touastions. 14

15,060. bales- to:  Aopdbrn:
Poadeeation; :

5,000 bales to A.P. Girijaa.
Federation;

20,000 bales to. Punjab.
Federation;

13,000 bales to Rajasthan.
Féderation;

15,000 bales. to: Kaspetakes:
Federation;

10,000 bales: to

Tumil*
Nadu. Federation; ‘

10,000 bales. to. M. P.
Federation;
15,000: bales. to. Haryena-
Federatjon;

18.000 bales to NAFED

On. 4-1-1993-—4¢€.000: bales: te
rashtra Federation.

On 6-2-1993—5 lakh bales, as. under :
3 lakh bales to Cotton
Corporation of India;

80,000 bales to Maharash-
tra Federation;

Mata:

40,000 bales to Gujarat
Federation;

25,000 bales to. Andhra
Pradesh.

A.P. Girijan Corporation-5;000 bales;
Punjab Federation—10,000 bales;: Haryaga
Federation—7,500 bales; Rajasthan Fedg-
ration—7,500 -~ bales, NAFED——15,000
bales; Madhya Pradesh Federation—5,000
bales; Madhya: Ftadesh BExport COmo-

12tion—S5,000 bales.

SHR1 SOMAPPA R. BOMMAI : Sir,
the hon. M nister has been making a

. strenuous effort to convince the House and

the people that he is: balaneing, to protect
the interests of the pgrowers and the
weavers. But: actually; both the growers
and the weavers are exploited: As has
aleeady: been: poited -out by hen. Mem-
bees;. cotion: pricés have-come- down: Prec-
tically, there ang~ no- purchasers- in- the
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market. In this connection, I would like ,

[RAJYA SABHA]
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MR. CHAIRMAN : I find thet there is

to bring to the notice of the hon. Minister | a Calling-Attention Motion coming up im-

that in Kamataka, the Cotton Corporation
of India has not purchased a single bale.

been made to the farmers. Though cotton
was purchased by the State federations
and other federations, no payment has
been made to the farmers. As I said, the
prices have come down. The weavers are
also not getting the yarn at reasonably
lower rates. in proportion to the fall in
the price of cotton. When this is the posi-
tion, how are you balancing their interests?
Practically, the weaver is hit. The grower
is also not getting a proper price. Therc-
fore, how are you going to protect the
interests of both the growers and the
weavers ?

SHRI MENTAY PADAMANABHAM :
How are you going to balance this imba-

lance ?
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SHRI SOMAPPA R. BOMMAL : The
farmers have been brought to this kind of
a situation because mobody is purchasing.
The comm'ssion ogents pay the amount
and get the cotton. I would like to point
out that it is all because of ypur followmg
a wrong. . .policy-- (Interruptions):

! mediately after Question Hour.

‘fore, I wculd like to pass on to Question
For the last one year, no payments have | No.

There-

124.

SHRI SURESH KALMADI : Sir, what
about my question—Question No. 123 ?

MR. CHAIRMAN : Question No. 123
has been transferred to another Ministry.

SHRI SURESH KALMADI :
tion is about =rl'nes.
transferred to House 7 I would like to
kaow why the Mihistry is so soft on
toreign airlines. (Interruptions) Sir,
the question is about airlines. The gestion
is about their be'ng so soft towards foreign
zirl nes.

My ques-
How has it been

MR. CHAIRMAN : I havz to look into

it. It has been transferred to 12th May.

SHRI SURESH KALMADI : Sir, last
time, 2 question om civil aviation was
transferred to the Ministry of Surface

Transpert. Now, this guestion has been
transferred to Home.

MR. CHAIRMAN : Queston No. 124.
(1nterruptions)

SHRI PRAGADA KOTAIAH Sir,
kindly give me an opportunity to ask a
question on cotton. (Inferruptions):

MR. CHAIRMAN : You will get ample
opportunities when the Calling-Attention
Motion is taken up.

SHRI SURESH KALMADI : Sir, 1
would like to know why my question is
rol being taken up. (Interruptions)

SHRI PRAGADA KOTAIAH : Mr.
Chairman, Sir, before you pass on to the
next question, I request you to give me
an opportun'ty to put a supplementary. on
this cotton affair.

MR. CHAIRMAN : All right. I will
allow you 2 supplementary I will go to
the. mext ques*!on efter that Please ask

your - question., - e
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SHRI AJIT P. K. JOGI : Sir, he is the
champion of their interests.

SHRI SURESH KALMADI : Sir, you
have gone back to the earlier question
now.

SHRI FRAGADA KOTAIAH : Sir,
presently there are pleas for export of
colton from ceitain quarters. Cotton crops
arrive in September and QOctober. We are‘
now in May. The colton grower never |
keeps cotton for such a long time. If at all |
there are cotton stocks, these are with the
exporters and traders. The export of
cotton at this stage helps the exporter,
not the cotton growers. Already, the cotton
yarn prices have gone up during the last
10 days by Rs. 20 tc Rs. 35 per bundle
of 10 lbs. of courts ramging from 405
to 805. This is hitting hard the handloom
industry. Therefore, is there any proposul
to permit export of cotton at this stage ?

On March 17 the Supreme Court have |

decided that all the mills should produce
hank yarn to the extent of 50 per cent of
their marketable outpul. What act'on has
been taken to implement the order of the
Supreme Court.

[4 May 1993)

to Questions 18

Agriculture, Commerce and Textile have
been asked to sit together and  decide
| about the export of cotton. I want a
specific answer to this.

_ Wt aft. dFwwnal ;o wwmifs S, o9
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i
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| SHRI SOM PAL : The only diference

is in the timing of export, not of export
onlv.

l

\ .
4 WELCOME TO PARLIAMENTARY DE-

LEGATION FROM NEPAL

MR. CHAIRMAN : Hon'ble Members.
I have an announcement to make.

L

We bave with us, seated in  the Special
Box, members of a parliamentary delega-
tion from Nepal, currently on a visit to
j our country under the distinguished leader-
| ship of His Excellency Mr. Daman Nath

N ~ . Dbungana, Speaker of the House of
st ?ﬁ._ FRIERE ;A S, Fm chreielllulivcf('of Neplel.

FE T oo # T qg ¥ fanz fRar |

WM | gEEE WX TRqE @ O § fE " On -behalf of the Members of the

wHEE ¥ fom st wEd feAr oo wEr House apd on my own behalf, I  take

tm ad fema e @0 wg A Atz pleaure in extending a hearty welcome to

AT FVS QT NN AZT B ) W Frad
T WTF RN g, FZT WA
femfz swar omar, @ &=y S

i

st fgsawm  Avow @@d o ameA
TS A oaE W agra v FA A FH AW
a9 uFE Ffkg, 91 fewma ) gga suE
foer w3 oMY 3% AE ey ofldear
fafrdt & W1 - - (Su=ER)

MR. CHAIRMAN : Now, please allow
the guestioner to ask.

SHRT PRAGADA KOTAIAH ' 1 would
like to know whether the Secretaries

1096 RSS|94—2

of !

the leader and other members of the dele-
gation and wish our distinguished guests
an enjoyable and fruitful stay m  our
country, We hope that during their stay
here they would be able to see and learn
more about our parliamentary system,
our country and our people, and iheir
I'visit to this country will further streng-
then the friendly bonds that exist bet-
i ween India and Nepal. Through them
\ we convey our greetings and best wishes
‘10 His Majesty the King, the Members
lof the Parliament and the friendly neople
i of Nepal.

*123. [Transferred to 12th May, 1993]



